
File Na. 10/03/2019-NCLTMWm/ VATIONAL COMPANY LAW TRIBUNAL

w am am;
a} aw all Wm M in

6" Hum Block}
030 Complex, Lodhl Road,
flW/New Dcllllr l |0003
Wm Daled: ZS‘UUlv 2019

ORDER
1th shall be Special Hench BI Kolkata on 13.8.2019& 14 8.2010 to attend the manners

IMed before Shii Madnn Balachandna Gosavl. Member (Judicial) and Shvi Vu’endYfl Kumfll‘

Gupla. Memher (Technical) Th: Spcclal Bench shun cumpvlcc «in

See Ben m Kulkata
l . Sh” Jman KR. Member (Judicial)
2, $th Virendra KulnélrGupla. Vlembev (Techrllcal)

Shn Jman KR. Member [Judltlah shall am lake up 1h: manners m‘lhe special Bench and
[hell aurnd L11: muners oflllcir own Bench

The Constitution ofBench ls as per ~eclilm 419 (M oflhe Compames Act. 2013.

Thls is in modification 01‘ Order of even number dalcd 25.7 2019 {or 13.8 2019 KL

14.8120100nl).

This l>S|IBS unh Ihc appnml ol' Hun'blc‘ Presidem, NCLT
(Shh mm)
Reg 1m.

Telephune: 243mm
Com/11v

1 as hi Hmv‘ble Piesidem. National Company Law Tribunal. Nev. Delhi.
Hon'ble Membm. Nmioml Company l w TllhunaJ.
Swami. Ndflonul Company Law Trlbunal. New Dclhl.
Ol‘ficura ul'NaIional Company LLM Tribunal. Principal Bench. Nev. Delhi KnlkmuMumbaii
Chennm/AhmedabadiAllahabadiBengalum/Chandigarh’ (iuwmu Hyderabad.
ps Io Jninl Secretar}. (Sh. (immiwKunlar singhlMmlsm ofcmpnrale Amil”. New
Dellll.

s \ICLT wch Sim anlce Bouzd
7. The Inslimlc ofCl-mrlsred Accountamsnflrldu ITO. NewDellll.
x The Inslilulc OfCUrllpan) Secmlarics (:1 India. TC 51. House 22. lnstllulinnnl Area mull.

Road, New Delhi 7 l 1000:».
9. The Insnlulc ol ( ml Accountams oflndlLL CVIA Bhawan. 3 lnsmullonal Area. I odhl Road,

New Delhi-l W00?
10, Corporam La“ Ad‘. er. 153. Basam Enclave, Palam Road. NCW DDlhlrl 10057
l l Taxman Allied ScnILcs LId.. 59132, New Ruhlak Road, Dclhl.
ll. 1h: All India Reporter PVL le , 31-1). ‘8' Block, Delhi High Calm. New Delhi.
13. Bar Council. \Ievl Delhi Mumlm
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